Annexure-5

Name of the corporate debtor: DAEHSAN TRADING (INDIA) PRIVATE LIMITED;

Date of commencement of liquidation: 27-03-2018;
List of stakeholders as on: 18-03-2021

List of operational creditors (Government Dues)
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1 [EPF Statutory | SD-01 EPF
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TOTAL 38,30,59,206 134,110,411 37,96,48,795




